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To,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OFASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-2o/2oo z l7? 1:_, o

Shri Kaushlk Kumar Sharma,
Jt.Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti. Indira Barman,
District & Sessions Judge,
Nagaon.

5ub:-

Ref.-

Station leaye.

Your letter No. DJN/5706 Dated the Z4.M.ZO2!

Dated Guwahati, ure 2f hgu* zozr.

Yours hithtutly,

sd-l^

,T.REGISTRAR (VIGILAT{CE)

Madam,

\With reference to the above, I am directed to inform you that you
have been granhq.station leave permlssion, with your official vehicle, at your
own cost, f-r \" evening of 26.08.2021 tifl the moming of
31.08.2021. Further, Dq.next senior most Judicial officer at the station will remain
in charge of your Court and iece in your absence.

tlemo O.HC.WI-2OI2OOv )+q3 /& drted t'LuTi
Copy to:

")r*
Project Manager, cauhati High Court.
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